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DELHI LEGISIATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General informatlon relating to legislative & other matters)

Friday, fth Octobe r,2000/Ashvina .14..1922(Saka)

No.l08

DEIENLIQN ANR RELEASE OF MEMBEQ

The following message addressed to the Hon'ble Speaker

galhi vidhan Sabha, Delhi was received from the SHO, Police
tation Sultanpuri, Delhi.

» It istinform you that Shrl Jal Bhagwan Ag arwal ,MIA
was detained by the police under section 65 of the D.P.
Act infront of village Pooth Kalan nearftharitable hos=-
pital on Khangawla Road at 1455 Hrs on 5.10,2000 for
dis-obeying the lawful directions of the police.

He was released at 1700 Hrs. from the same place and
on the same day l.2. 5.,10.2000."

S K SHARMA
SECRETARY
chwl



